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The hon. Kiniater •&7• there it no 
quarrel between India and Burma; 
Ui.ere it quarrel on.ly between ChJJla 
and India. It ia a trijunction point. 
So, i! there la a quarrel, it mU1t be 
between tbe three. 

Sllrl M. C. Cb&Pa: It ia not so. ll 
you look at the map it ia perfectly 
plaln. (InteTTUption). The Burmese 
boundary goe1 up to flve and a hal! 
miles. The question ia whether on 
the left of the boundary, the countl'y 
is China or India. The Burmese 
boundary ls fixed. There ls no dil· 
pute. The question is about the five 
and a half miles left of Burma: is it 
Indian territory or Chinese territor)•. 
They say it is theh·s; we say it la 
Indian t errito:y. 

Shri 'hnnett Vlnranatham: ll 
Burma has already agreed, then la it 
a point tJve and a halt miles north 
or south, whichever China likes or 
Burma likes? Does the point move 
at all accordinr to the wishes of 
China? Dou the p0jnt agreed to by 
Burma move up or down, t\ve and a 
half miles. A tri-junction point la only 
between three places; it canoot move. 

Sbrl M. C. Cba&'la: The point is 
stationary. The Burme.e boundary 
is well-deflned. The question la 
whether for the t\ve and a half miles 
on the left of the boundaTY, is it 
lndian teryitory or Chinese territof7. 
'I'hat is a question in whlch Burma i• 
not interested. because the Burmese 
boundary I-' certain, deftnrd, and 
deflnite. The question is, as I said, 
is it Indian territory or Chinese 
territo~; that ll a matter between us 
and Chlna. That ii what Burma has 
a aid. 

Dr1 M. Mab•"""'•' Jdl&ll C1hn· 
jeri): If Burma does not have any-
thing to do with the ftve and a half 
mil• territory and it hal absolutely 
notbict to do With our claim oveT 
that territory of ftve and a half miles, 
theft why was that queatlon brou1ht 
tnto a. -~ment between Burma 
aDd 1dla at al1' 

Slu'l ._ C. Cb.qia: For a very 
1ood reason: that we wanted to re-
serve our riahl If we had not Aid 
that, it mirht have been arcued that 
we have accepted the Chinese claim 
to tbue five and a half miles. It wu 
with some diJJiculty that we persuad-
ed Burma to a1ree to this, becauae 
there wa:s already the Sino-Burmeee 
agreement. We did not want our 
claun to these five and a halt milea 
p:ejudiced. 

Sbri Hem Barua: The question is 
whether a blade of grau l(fOWI there 
or not! 

1U9 Im. 
GENERAL BUDGET-GENERAL 

DISCUSSION-Contd. 
Mr. Speaker: Now, on the 1eneral 

discussion of the budget, there are 
still 2 hours and 29 minutes for the 
Coniress, and 1 hour and 24 minutes 
for the Opposition; so, 3 hOW'S and 
53 minutes 11till ·remain. So, I would 
suggest that we allow the discussion 
to continue tfll about 2 P.M'. to-
morrow and the hon. Deputy Prime 
Minister may start the yeply •t about 
2.30 or S P.M. tomorrow. Clnterr"UP· 
tion). So. at 5 P.M. the hon. Deputy 
Minister will repl~'I. 

AJl boa. lleml»er: Todlly? 
Mr. Speaker: Tomorrow, at S p.m. 

That will 1ive some time for more 
speakers to have their cha.Dee. The 
Coniress has r ot 2 hours and 29 
minutes mo.re. Today we have rot llO 
many other things too. 

11 bn. 
The Lok Sabha then adjoumed f 01' 

Luneh tilt Fourteen of the ClocJc. 

The Lok Sabha re-4'1ftnbled attn 
Lune~ at Fourteen of the Clod:. 

fib. D1117T'r·BnAm ,. th. cnawl 
• • DeplltJ·~ Dr. 9ilhu. 

Nayar. 
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Dr. Snshila N*jnr  (Jhansi):  Sir,

I rise to support the budget proposals, 
which have been given ali kinds of 
derogatory names by the  members 
opposite.  The budget has been  by 
and large welcomed by the people as 
reflected by the reports in the press. 
It has been described both as a prag
matic and positive budget.

Some of my friends from the right 
as well as from the left are dissatis
fied because the budget is  not re
volutionary and 'radical. They would 
have liked to see drastic remedies for 
curing the present ills of our  eco
nomy.  The economy of the country 
is no doubt seriously sick, but may 
1, as a physician, remind my friends 
that drastic remedies can prove most 
dangerous in a seriously ill patient. 
It is necessary to build  the  inner 
strength of the patient first, so that 
drastic remedies will  not  end  in 
disaster.  That needs  very  careful 
nursing. The budget that the Finance 
Minister has brought  forward  has 
tried to do that. It has been describ
ed as a status quo  budget. It was 
necessary to bring such a budget in 
order to nurse our economy to  a 
stage when it can stand more radical 
treatment. It is best that any Finance 
Minister could have  brought under 
the present conditions.

The two most urgent and essential 
needs of our day are to curb the rise 
of prices and to increase production 
both in the fields and in the factories. 
The decision of the Finance Minister 
not to indulge  in  deficit financing 

should help in controlling the  run' 
away prices to som« extent although 
I agree that it cannot be the whole 
answer. The  hon.  Member,  Shri 
Dandekar has argued that Rs.  135 

crorcs or so which is the PL.  480 
component of the budget is nothing 
but deficit financing. I think we will 
have to accept that. But, at the same 
time, it must be accepted that if ano- 
other Rs. 200 crores or Rs. 300 crores 
had bfen added to the deficit financ
ing, the burden would have been much 

greater and the  inflationary  effect 
would have been much worse,

The Finance Minister has analysed 
the causes of the present  financial 
crisis in a very lucid and convincing 
manner. Neither he nor the Govern
ment are responsible for the prolong
ed drought or for the increased de
fence requirements.  The two .con
flicts were forced on us, they are not 
of our seeking, and we have got to 
be ready to defend  ourselves.  We 
cannot afford to relax on that f.*ont 
in the world situation as it is today. 
The drought, all will agree, is an act 
of God and we have to face the situa
tion in the best manner possible.

The Finance Minister  is  not res
ponsible for devaluation and the ills 
flowing therefrom. He  criticised it 
in the strongest terms as many others 
from this side and the other side  of 
the House have done over and over 
again. But devaluation is something 
which cannot be undone. It has been 
said that when \>ou scramble an egg 
you cannot unscramble it,  however 
much you may wish to do so.  The 
only way to undo the evil effect of 
devaluation, is to produce more  and 
more and at prices which are compe
titive so that we can afford to export 
more and more.  In order to be able 
to do so the prices of our goods have 
to be reasnable and the quality also 
has to be Rood and dependable.

There is urgent need to study why 
the prices are so much higher  in 
India, sa>t, as compared with another 
Asian  country—Japan. Is it  bad 
management, is it poor planning or is 
it inefficiency of our workers? I know 
one thing and that is, that our wor
kers are not being paid more than in 
other parts of the world, and I know 
too that we have the  brains,  the 
skills and the ability to do as well as 
any other people anywhere e'«e  in 
the world. Then what is wrong?  It 
must bp discovered.

I think our planning need* a very 
careful review.  We have to think in 

terms of the needs and requirements 
of the common man, put fciaa at the 
centre and plan to meet his medi, his 
development, his requirements.  The
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aspect ha« been neglected in our five 
year plan*.

I welcome  the  suggestion  that 

wages should be linked with producti
vity. I was very glad to And that no 
leu a person than Shn Dange sug
gested that there should be incentives, 
in the form of salary plus bonus con
nected with  production. It  is  a 
matter which is worth pursuing and 
I hope the Finance Minister will see 
to it that this suggestion is  imple
mented

1 wish to make anotner suggestion 
regarding  export  incentives.  We 
hav« made this process rather com
plex, Different incentives are given 
fo: different types of products to bf 
exported,  and  the  system  as 
it  has  been  prevailing  has 
given  rise  to many abuses  There 
are very reliable reports that people 
have drawn these incentives both in 
money here as well as in foreign ex

change without exporting or, if they 
have exported,  without  selling  the 
exported goods because  the foreign 
exchange they get In return for the 
so called exports  is enough to make 
up and give them good returns even 
if the goods exported ore thrown in 
the sea.

In Pakistan, Sir, they are using a 
different  method  They give incen
tive at a different point. They  give
incentive at the  point when  the
foreign exchange is deposited in their 
bank, equivalent of the Reserve Bank 
of India. For every Rs. 100 worth of 
foreign  exchange that any  party
brings, he is given something  like 
Rs. 120 which is an incentive in itself 
besides, 20 per cent of the  foreign 
exchange they are entitled to get for 
import*. This prevents anybody from 
cheating, fake exports  and all that 
type of thing. I think it is necessary to 

review our system. If their system 
is working better than our  system, 
there is no harm in our learning from 
their experience and shifting the in
centive from the point of export  to 
the point of actual deposit of foreign 
exchange with the Reserve Bank. We 
should alao simplify the whole scheme

so as to avoid the  possibilities of 
abuse.

The prime need of the day is to 
produce goods at a cost which  is 
within the purchasing power of the 
consumer  Hazari Report  has also 
said that more output at less cost, if 
possible, has become more important 
than licensing additional capacity and, 
further, that additional output comes 
from existing rather than new units 
Let us fully utilize the capacity that 
we have, expand where necessary and 

amalgamate uneconomic units so that 
there is larger production per unit 
which will and should lower the cost 
of production so that what we produce 
can be lifted without delay, releasing 
money for more production. I under
stand, today, there are goods worth 
crores of Rs. lying in the  godowns, 
whether it be with HMT or the tex
tile mills or elsewhere. Why hss this 
happened*’ I think it is very largely 
due to the high prices and the lower 
purchasing  capacity  of the people 
and also some kind of rigidity, some 
kind of inelasticity, so that our plan
ning is not adapted and immediately 
attuned to the needs of society The 
result is that the goods that we pro
duce are not consumed and he about 
111 godown 

The increase m burden on the com
mon man through the increase of in
direct taxes is also too much.  The 
use of direct taxes from Rs 173 crores 
in 1950-51 to Rs. 640 crores in 1967-68 
is very much lower than the increase 
in indirect taxes from Rs 224 crores 
in 1950-51 to Rs 1,857 croris in 1967- 
08  I agree that  there is no escape 
from indirect  taxes, but should the 
ratio be so high as it is?  I hope the 
Finance Minister will think in terms 
of putting more burden on those who 
can bear it in future, and that can be 
done by giving more attention to direct 
taxes and by putting less burden on 
the  common  man through indirect 
taxes

Indirect taxes too have to be very 
carefully selected. I am glad that the 
Finance Minister has tried to do so and 
I congratulate him for  that.  Tea,
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coffee and tobacco are no doubt used 
by the common man  but it will do 
them no serious harm if they do not 
take  these  or  reduce  their  con
sumption. They need food more than 
tobacco and the like. I see Shri 
Manoharan shaking his head. I also 
like a cup  of good  South  Indian 
coffee like him, but I can say that a 
little bit of buttermilk -will do more 
good to the health of the consumer 
than the milk put in a cup of tea or 
coffee. But the case of footwear falls 
in a different  category.  We would 
like our people to use footwear. There 
is such an  extencive  incidence  of 
hooki-worm disease in this country, 
that people should  not go bare-foot. 
So, any increase in the price of shoes 
is not  desirable.  I would like the 
Finance Minister  to ensure that at 
least shoes up to the value of Rs. 15 
or so are not taxed.  That will give 
some relief to the poorer section of 
our society.

Similarly, the Finance Minister may 
please consider the effect of the tax 
on petrol and diesel on the farmers 
who are using pumps for agricultural 
purposes, and engines both for irriga
tion and many other purposes. Food 
production  is our central need and 
nothing should  happen to put  any 

obstacle m its way  .

Food is the crux of the matter. I 
am glad that more provision has been 
made in the Budget for this item, but 
I doubt if what has been provided is 
enough to meet the needs, particularly 
the credit need, of the cultivator. If 
we do not give him credit and he has 
to take it from the moneylender, will 
he not sell his goods to the man from 
whom he has borrowed rather than to 
the Government? It is very necessary 
to free him from  the moneylender. 
Whatever the Government gives to 
him in the form of loans, taccavi and 

various other types of payments, why 
do we not  collect that in terms of 
product  rather  than  in terms of 
money?  I have said this before and 
I say it again, why do We force him 
to veil his product to somebody, collect

the money and then pay to us, and 
then we go to him for procurement of 
foodgrains separately? Let our pro
curement drive be such that he pay all 
that he owes us in terms of his pro
duct. He will be happy then and the 
State Government will be able to col
lect what they need.

It is necessary that every village 
and every block has good godowns. 
20 per cent of our product ig wasted 
through  insects, rats  and the  like. 
If we can save that, we can become 
self-sufficient  m  food today.  We 
need not wait till  1&70-J1. I  would
rather see  that all other construc
tion  stops, if  necessary, if  there
are not enough funds, but let us have 
proper ratproof  godowns in  every
place so that we can stop the wastage 
of food and we can become  self- 
supporting and have our self-respect 
restored.

It was rather  painful for me to 
hear country  after  country,  from 
Africa, Asia and other places, get up 
in a recent conference that I atten
ded, and say quite openly and bluntly 
that no country that cannot feed itself, 
can expect to be respected by other 
countries and nations,  Therefore I 
plead that we stop this wastage of our 
foodgrains so that  we can become 
self-supporting in food.

There are  two or  three  things 
necessary to create a psychology of 
production in the farmer. He should 
certainly own the land that he. tills 
and he should be certain that if he 
produces more the price will not fall 
as happens in so many cases and is 
happening even now, last year, I am 
told it happened in the Punjab where 
they produced  more and the prices 
fell. Why should the farmers put 
more money and effort into producing 
more if that is going to lead to a fall 
in price?

Secondly, as  I have said already, 
wastage  should stop, whether It is 
wastage by leaving food on the plate, 
or  through  insects and rats or in 
transport. All , these  ar« avoidable,



4667 <?en«ral Budget— JYA1STHA 23, 1889 (SAKA) General Dts. 4668

and we should do everything possible 
to avoid such wastage.

It is a fact that we bad a 7 to 8 
per cent growth rate out of our agri
cultural effort in the Second Plan, but 
in the Third  Plan the total growth 
rate was 3.5 pe cent. That is really 
causing all our trouble.  Let us try 
to get back to a growth rate of 7 to 
8 per cent through agriculture and 
agro-industries and the other things 
will naturally also  come  forward 
bcause the farmer will have  more 
money, he will buy more and  the 
goods produced in the factories  etc. 
will sell more.

Sir, is it necessary to go on w:ih 
this food-zoning? This zoning has real
ly done more to discourage the feeling 
of oneness in the country than any
thing  else.  The  example  of  the 
European Economic  Community  is 
before us. How when they removed 
the barriers, trade  flourished,  how 
the economy flourished and they nav*- 
gone rapidly forward?  And here we 
arc; within our own country we are 
making these  islands and barriers 
and are ruining our own economy with 
these zones.  I really would like to 
see that this aspect receives urgent 
attention and food zones  are  donf> 
away with so that we feel that we 
have one country and  behave like 
citizens of  one country.  Of course, 
in some areas prices may rise a little; 
in others they will fall. But, ultimate
ly, they will equalise  thmselves, 1 
have no doubt about it.

We have provided Rs. 38 crores for 
drought relief.  I welcome it;  it  is 
necessary. But let it go into projects 
of more permanent nature, as far as 
possible, whether it is tubewellg or 
anything else, which will enable us 
to face the future droughts with more 
confidence.  Let us make use of all 
the water, whether it is sewage from 
flush latrines  or whether it is rain 
water or water from any other source. 
I think, it can be done. I have seen in 
Nairobi beautiful ponds looking ’ike 
lakes. They were all drainage of the 
town collected together and that water 
was being used for irrigation purposes 
giving luscious crop*.  Let us spend

a little money on this. It will  give 
us good sanitation, good health and 
also more food. We should make use 
of all this water which today largely 
goes to waste.

Our Central Food  Technological 
Laboratory, Mysore,  has  produced 
beautiful saeks which are insect-proof 
and  rat-proof.  We  are  produce 
these saeks on a large scale so that 
every farmer, and every housewife, 
has a few such saeks in which food- 
grains can be kept  and thus avoid 
wastage. It should be possible to do 
it. More than anything else, we need 
determination that we will be self- 
supporting and self-sufficient. I was 
in Switzerland, recently, and I learnt 
that before the last War, Switzerland 
used to import 75 per cent of its food. 
During the war, they could not im
port, and became  self-sufficient  in 
food.  How did  they do it?  They 
grew potato  everywhere and  they 
used the whole  grain,  the  coarse 
grain, the  millets and all that they 
grew and made it into bread. We are 
proposing to have some  backeries. 
Let us have whole meal bread—South 
Indians  may not  know to prepare 
chapaties but they all like bread—and 
everyone will eat bread.  Let us put 
Rs. 118 crores subsidy into bread Ins
tead of putting it in foodgrains.  We 
should stop refining grains into maida 
and even stop using sieve so that we 
can try to have as much out of food
grains  as  possible  and  waste 
as little as possible.  Self-sufficiency 
in food is the crux, the bed-rock, of 
our self-respect, our prestige as a 
nation.

Industrial production must also in
crease.  For that, the Finance Minis
ter has provided concessions on cor
porate tax  to small scale industries 
and increased the tax holiday to low 
profitability units from 6 years to 8 
years.  That  should  prove  helpful 
provided bogus concerns can be weed
ed out and not allowed to take bene
fit of this type of tax concession.

Multiplicity of varieties of produc
tion should also be avoided. We heard 
from on© of the hon. Member* oppo
site that 11 types of <par« pacts  in
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textile mills prevented their standar
disation and production within the 
country. I have had the same experi
ence with regard to X-rays. I know 
the problems that multiplicity of 
varieties causes. Therefore, the pro
po3al to modify the tax liabilities 
under the present law in the case o 
one company amalgamating with 
another and in the �ase of share-
holders of the amalgamating units, so 
as to facilitate merger of uneconomic 
units, should help in preventing this 
type of multiplication of varieties o: 

production, which confuse the con-
sumer on the one hand as in the cas 
of drugs, and also lead 'to higher pric 
due to lower production per unit. 

.I believe in encouraging the pubJ 
sector in every way. May I bring tc 
the notice of the Finance Minister 
that th� drugs produced in some of 
the pub'.ic sector undertakings, say, at 
Rishikesh and instruments in the Sur
gical Instru'!nents Factory at Madras, 
are twice or even more costlier than 
thos,e produced in the private sector? 

Why should the common man or th2 
health services bear this burden? I 
is because they acquire large areas, 
have beautiful townships and all the 
welfare services which add to the 
costs-I like the welfare services, and 
we should have them. But let that 
burden be on the welfare services 
budget rather than on the co3t of pro
duction thus adding to the cost 
of the products and putting the bur
den on the common man. I like the 
public sector to really do well and, 1 
think, it is very necessary. 

What is really essential is that o 
people should havp confidence that 
something can be done and is being 
done to improve their living condi
tions. It is the crisis of confidence 
more them the economic crisis that is 
coming in the way of our getting over 
the present difficulties. If we can 
restore that confidence, if we can de
vote one or two Plans to the develop
ment of human resources and the res
toration of confidence in the hearts of 
our people, that if they have to under-

go hardships, it is so that their child
ren will have a better future, we can 
soon over come our present difficul
ties. I am sure, the people of this 
country who rose to great heights of 
sacrifice self discipline under the 
leadership of Mahatma Gandhi 
during the freedom struggle will be 
able to do the same for attaining eco
nomic independence and prosperity 
and solidarity of the country. 
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r̂-rn- fârr t=rr  '̂t̂, *ft»r sto 

?rtm <v zi 7  tt,  **? fw 

»T*R TT 5fr»T ^1% f̂ r

oft  qwTTT ferr % ^ 

Wftf=̂ T =T?t  in WWT I ?*T OT

ft "3*  ̂ srrain Srfârft
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T̂giTT I ĤT ftft f̂jfT *ft ^ ^ tTTTT 

*ptt£ f, ~3w % fnftf sprr̂r 

sfTT »mfrtnT  SIW'H 'pm TT  15 

?Tf?mrT sftT 22 3ffT3FT % f?*TR ft 

re fttft ̂rrcft €t »tf £1

5?T % H'lifafi ̂  ̂ TTTT ̂T=nT9TV ̂(TT?'  3  •  ■"  O

tt<fnre? % nfrrT ir 20,000 wr

faT *FTrfT g, 10,000   ̂ if>

r̂rarr f vfir %  <rr?r

1 0,0 0 0 ̂ Tft «l̂fll   ̂1 ^ 1 0,0 00

'TT̂ WTft 561 ̂ Tft ̂ T̂rr ̂ Tf̂tT̂rf%?T 

fH ETTTT % *PJ*TR 3ft 7T Zl*

fnim <n?  ?Wr 2200 wt 1  w n 

2200 wr ot unrnT 1 n? vnr ft 
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farT ’Tsft *r̂ tr ft f̂r ??r ft 400 

^r tnr% 5̂

mfTT f'̂rTT %  'T̂'TI % fppr ft I: ̂?»T

% ftnr ft ̂  IRW? ̂ n ̂  ft

■7H+"t 'flu'll  -ql̂ al  ̂%  4 00 Mft ft 

%?W 20  =f?t R̂T ?t?ft  ̂Wtf̂

20 ? w  ?fr  ̂  ft îr â r 3ft r̂rg 

f  ̂ ?nf̂  fqftqr  ̂  Tt 

jspr ?mT t  f̂rr tft r̂r̂t 

Ĥt̂ mT 1

«ft spffifhi Jjr?=r  (srsnm) 

■jtteto  m=TJft5r f?rr qsrt k

TT 2T̂ ^w: ?T?5T % ?rw? 

STp̂ t   ̂̂  rnp jyr̂ T

mf¥fr ft TOT T̂T  ̂I

zm % w  <f  ftrrt 

ft sr̂ srtfft't 1 *rs  fwrr 

t̂t  , q*i 1 ̂ v̂r ?̂t r̂trr ?jxt®r

jf-r̂TT  qHTTT *̂1 3ft 4J(»i VpfY

fsn̂ft ?ftT ftYcr % *?RT5r ft 517 na 

t w ?TTjr ??r 5pprT % ttz ft ir?r 

fltii  ft f'ltid fif'd!  ̂f5T?r  r̂r 

’T+M̂l  f»TTTT  ?5T  TT

I ’ ?mr ^ !rw  t % <ra ?rrft 

?̂r % frmft   ̂ ôi? q-sT  ft 

jit ̂ rnp t̂ sr?? r̂  | *rr ?r̂-

f̂TcT ZFtt ̂  ̂ Tft f I  JÎT iff ft

ft? pT̂:  % nmft aft row f

to w w smr ̂  »nf«Rr

5Ĥ TT ft, %X STTT % mz ft  TTtTJTT 

TOT if I  ft vPT ?iWr ft ft {T 

T̂t T̂Rfrft t f% 3ft fq̂ t JtT T̂ f,

sft ’rfcr  f, <m 1̂ 1’ f̂ wT̂r

T̂T I ?ft % f̂TTT,  %
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r̂, sr?r ap̂rr 

ipr̂T qfnT 1 

tnrr  njftrnr srt̂t $,

JTfK aRdT Vt *ft  SFT̂jr TC JpffacT 

VT »TTT ‘35RT Tt»TT I %f*T̂ glTTTT TVT

fsm <nfw terror  r̂f̂ T *rr <rf* 

*̂ft ̂   ̂it  g ft, rtrtf:

farT»Tsft ^̂ grgr̂ rr sromfoznt— 

wist ̂ f'rm Ĥ tTr̂ ripTTl, r̂rft 

fsrffŝTTT fsr̂jmr

% OTTT 5TT JT̂T ~F% 1W W

T̂ mr |—f=r 57r ?"r jrr 3R?tt 

% ®F:?tfr Tt g*r rfr  afrsr sqr̂r =t ht? i 

3 STTT% STTT ̂ TT $ ft: fa?5<fr

mx srsr  ?m r?r % wzt wj&Fr

ft̂TT *H  ?T T5T ‘̂t 3fr 'TT’TT'To

ŜT̂'reif, fsrer *r*fta<r ir m   ̂

aw £ sft srer f̂ m f,  ir ̂ n?r 

vi  nf | 1

*rr%  ̂ 3?<rst mfirsw

for   ̂rtfam  11

ft ̂  *TTcT g ft: TT'tft

TTT ̂ T*r % sqr  T̂> % 3ft

£w n̂rrm irm |  H- ̂ nrV  nfta

3̂  vft  vk <nrrTT 11

%ft»!T ŜfocrT VtfiftTMm ?>STcft 

torr m ft: fpr »rffa 5Hrrr % st* 

%?l SRT ¥T f SS T̂3T -rr̂ l T̂ % 1CTT 

strrsT wiw *t ?Tfr5T  fa?pir tv $t 

8*F 5OT ,̂5T  I  tjtfV sffart

?mT»T% fcr̂  ?»rrft  sjrctt % 3;t*: 

=̂TRrr w^qf, ŝnfr snmr ftrjrc w  

£ 1  ?*r 3Tir ̂  fwriRT

 ̂ ?>fr ft: ̂ r% ̂rtij  ̂3;tt,  spr̂t 

% st*: *rr ̂fr % stt jw ̂tht vt 

iRtw ̂ agr % 3.qr af.a ̂tt *ht tr 

fwr 11

*TT5r 3fr v*rr? | -ĵ ,

 ̂flTmen %, h*  ̂ r̂ »ft̂ 

fim  *f3ft % ?mr% f 

| fn*pft*rr i

 ̂  rrr  *ftr

’rf? w ?5nr Jr 100 ut 200 T̂ T 

 ̂  ̂ f̂T r̂r Jn so'fartt 

wk  t̂t 1 $  T̂»r?r

T̂gT v* f̂ t  ft: w   ̂  %

%tt  «r?V HTTftrrvt ?pr »rmBfK 

•îTl  *i+dl I

*fn*r n̂TcT -rĉTT I ftp ̂  fJTT̂ 

*rmn mît m  'Pnff’TR’ wn

fTJTt̂jf ft, fft g?r ■3»m 

t% sn 7̂ p 1 rp=|̂ ̂ r̂r tt ?fk ®tkt 

f̂=t spT «u  mu=ft *r ? sttst

tTZ | ft: JjrW ̂PTcTT % 5TT

«rVsr   ̂ st̂tt srr 

ht3t 1 6̂ -̂ ?n3f ̂r

sraft  *r̂ rt  T̂fr ̂   nf | 

ft: “jh *Pr  r̂rr̂T stter ¥T̂ i 

?r ?tr$n ftR ?r pr w  

w ?t̂ 7

»m  I  rp fmr■o

'<lfĤI f fTT̂W % f5RT JT’PTT

Hmf̂ rr, •̂rir’TS Tr̂ r̂r|ftr 

■yh % sm %̂ r  ̂£( ^r f<̂rmt

«IS% f I  TTfcH | ft:  ?TfTt ŝft

 ̂IT<? H, ffTTT TT5RTT 3?f 

tT?rTT  ̂ft:  3̂i  sr'rar % SiT?

>»i4i?l  ̂'»<4KI iw  t>j 1  ̂̂nursr

g ft: 11s  r̂aw: smfvr 5>ft w>k 

51̂  '̂t ?m m 1 irnr

%ift ̂prr w*f  ̂ 3pr?  *rc

«T|̂ *t{ I  ̂ ?IT  ?VT % Ŵr

tp: xfiftR:  'rfx̂'TH, ffî T  ft̂Ttr,

f 5 irrfr mfw

’TMWcRT ^ ?f ̂ t 

 ̂ft?  *re% T»r  ?mr % ^

1

if ?»r aT r̂ra  ?-rr 

g fsp 57T T̂ gpîTH vrf*f̂T  ^
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Shri Ctaintamani Pamlgrahi (Bhuba
neswar):  Mr. Deputy-Speaker  as
usual, attacks have been made....

An boa. Member: Sir, you will have 
to look to both sides.

Mr. Deputy-Speaker: I have to bal
ance the time between  the various 
parties.  That is what I  have been 
doing since yesterday,

<̂3̂ =̂r

Shri Chinlamani Panigrahi: He v,as 
<namoured of the speech. So, he has 
(omi; to this side.

As usual,  Sir, attacks have been 
made on the public sector and it has 
been said thal it is planning that has 
led the country to ruins. The previous 
.'■peaker has emphasised the necessity 
Jnr the public sector and its need for 
expansion.

Mr. Deputy-Speaker: May I request 
Rhn Piloo Modv  to take his usual 
seat? Because, every time he changes 
seat somebody asks about it.

Shri Piloo Mody (Godhra); Sir, you 
want me to go hack?

Mr. Deputy-Speaker: I will be very 
happy if you are there. Wherever you 
like, you can choose your place.

Shri Piloo Mody: If you request me, 
1 will go back.

Mr.  Deputy-Speaker: Now  Shri

Panigrahi may continue his speech.

Shri Chintamani  Panigrahi:  It  is
true that we are passing through an 
economic crisis.  The hon.  Deputy 
Prime Minister in his budget speech 
has analysed the spheres of concern. 
It is a crisis of growth.  We  have 
pursued, the  country has  pursued, 
during the last 20 years a policy of 
independent national economic growth 
and this policy has led us to the present 
cross-roads.  This  path  has led us

towards the growth of monopolistic 
control of our vast growing industrial 
wealth and the monopolists have been 
able to control over not only the vast 
industrial wealth of this country but 
they have also tried to have collabora
tions with their counterparts in foreign 
countries and they have negotiated for 
more and more of foreign collabora
tion. As has been stated by the Mono
polies Commission and revealed by the 
Hazari Report during the last 20 years 
by pursuing a policy of  independent 
national  economic  growth we have 
given  enough  opportunity  to  the 
private sector and to the private indus- 
ttialisls to prove their worth. If you 
analyse the report you will find that 
during the last 20  years while  the 
public sector is expanding and nearly 
Rs 2,573 crores have been invested 
in the public sector,  more than Rs.
4,000 crores have been invested in the 
private  sector  also.  The private 
secior claim that their return on their 
investment is 1!) per cent whereas the 
return from the public sector is 2.7 
per cent.  So, according to their own 
calculations—I  hope  the  Finance 
Minister  will  enlighten us on this 
point—during the last 20 years they 
must have  had a return  of Rs. 500 
crores  every  year at  the rate  of 
19 per cent.  If this is a fact, if they 
have invested Rs. 4,000 crores in the 
private sector and the annua] return 
is 19 per cent, which comes to Rs. 500 
crores per  year, we  would like to 
know to what extent the private sec
tor has helped in the capital formation 
of this country, of which we are so 
badly in need of.

15.09 hrs.

fShri G. S. Dhillon in the Chair 1

Besides this investment, it is well 
known that there are nearly 109 banks 
in this country.  8 banks are in the 
public sector and nearly 100 banks 
are in the private sector.  In 1965, 
according to the figure given by the 
Reserve Bank of India bulletin, these 
100 banks in the private sector had 
Rs. 2,301  crores of  deposits and it
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comprised 11.5 per cent ot the national 
income ot our country. The total 
credit eztended by the scheduled com-
mercial bank.a went up to Ra. 328.6 
crores in l~B. 

Then, there is the general insurance. 
More than Rs. 50 crort!!I are also inves-
ted in industries from the general 
insurance companies. Then it has 
been stated in answer to a question 
recently, that there are Rs. 528 crores 
of arrears of income-tax. About the 
annual tax evasion it has been said 
m this House the other day that the 
annual tax evasion comes to about 
fu. 200 crores. About black money 
)t has also been stated many t imes 
and recently 1t has been{ said in 
answer to one question that the dis-
closure of black money was of the 
order of Rs. 200 crores though it has 
been calculated variously that the 
amount is not less th:in Rs. 3,000 
crores. 

So, when th t· cuuntry has so much 
money by way of income-tax evasion, 
be way of tax arrears, by way of the 
bank'.> being under lhe control of 
private industrialists and with an 
investment of Rs. 4.000 crores in lhe 
private sl•ctor having a return of 19 
per cent, I wriu1d like to be enlighten-
ed by the Finance Minister as to 
what is their contribution to the eco-
nomic growth and the capital forma-
tion of this countr~' and what 1s the 
contribution of the common man. 

Then, the LIC and the credit insti-
tutions owned. by Government also 
advance credit to the private induis-
trialists. It has bttn c:ilculated that 
60 per cent of the credit of these 
banking Institutions which the Gov-
ernment owns is advanced to the in· 
dustriali9ts and only 40 per cent is 
left for others. When such facilities 
exist, during the last 20 years what 
ha1 been the contribution ot the 
private 1ect.or aa well as of thf' com-
mon man! 

If you analy1e a little, c!urins th~ 
lMt 10 ,.ar, of our planning by way 

of tax we have collected RI. 19,l'IS. 
crores trom the people, by way of 
income-tax we have collected Ra. !,209-
crores, by way of non-tax revmue 
we have collected Rs. 4,014 crore1. 
You can see the ratio it1elf. During 
the last 20 years the common peop1~ 
of India have financed the Plan to the 
extent of Rs. 19,173 crores and fTorn. 
non-tax sources because of the public 
sector industry and all these thlnP. 
we have had Rs. 4,0lt crores. What 
is the contribution of the corporate 
sector by way o r income-tax and other 
taxes? It is Rs. 3,209 crores. That 
is the answer to the question which 
our Planning Minister has often asked. 
I have calculated that the rate of in-
vestment was only 5 ~r cent. With 
the private industrialists having a l~ 
per \:ent return on their inve5tment, 
why is it that we have collected 
Rs. 19,000 crore6 from the common. 
people and only Rs. 3,000 crore1 from. 
the corporate sector? I hope thi9 
needs further examination. 

In th is connection I would just point 
out th:it on the one hand the maxi-
mum opportunity has been given to 
the private sector, and on the ol her, 
• h('re 1s a breach of faith to the peo-
ple of lndia and t o the country itself 
by the private sector. They have not 
played their part!! well. Still, they 
are getting mC1re opportunities, they 
are expanding and t hey are inviting 
foreign private collaboration. In this 
respect, I would only like to quote 
one statement made by Mr. L. N. 
Birla. Recently, he had been to 
America and it is 1urprisin1 to flnd 
that whatever record or s\atement or 
recommendation of the committee i• 
not available to us, even to our preu 
in India, is sometimes aval1able to the 
pren in America. While con1Tatulat-
ing the joint collaborations between 
private foreign capital and private 
lndia.n capital, 'Mr. L. N. Birla, in 
America, said : 

"lt is on the ~ that it ii 
in favour of adoption of a ftezibl .. 
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policy which will allow  Indian 
enterpreneur to choose foreign 
collaborators to the best advan
tage of the industry/’

He was referring to the recommenda
tion of the committee  which  the 
Government of India appointed  on 
the recommendation of the Federation 
of Indian Chambers of Commerce and 
Industry to look into  this  problem. 
Now, we have not been able to know 
the recommendation of the committee. 
But he has already said that it is on 
the cards that the Government is m 
favour of allowing more and more of 
foreign collaboration. I have no time 
to dwell at length on this point. This 
is what he said recently in America.

One more point that I would *ike 
to bring to the notice of the hon. 
Finance Minister is that we must have 
control over the sp. namg of the P.L.- 
480 deposits.  No answer has  been 
given to this yet.  So far as my 
knowledge goes, the P.L. 480 deposits 
amount to Rs. 1200 crores now.  In 
1964-65, and according to the informa
tion of the Economist of the Swatantra 
Party—I congratulate them for hav
ing collected  this  information—the 
spending from the P.L. 480 deposits 
by the U S. Embassy was to the tune 
of Rs. 80 crores.  I can tell  you, 
with utmost caution that one can take 
in regulating the printing of notes in 
the Nasik press, that if the  U. S. 
Embassy decides to spend  Rs. 800 
crores in 1966-67 and 1967-68 from the 
P.L. 480 deposits, we can never check 
inflationary trends in this  country. 
Therefore, there must be complete and 
full control over the spending of the 
P.L. 480 deposits by the U.S. Embassy 
here.

I would like to know one more clari
fication from the hon. Finance Minis
ter. Recently, there was some news in 
circulation that, production  of ferti
liser in our country by the use of in
digenous naphtha is being discouraged. 
I may point out that once we utilise 
indigenous naphtha in the production 
of fertiliser in this  country, it will 
cost less to us. I do not know whether 
thi* report is correct I do not think it

is correct. 1 think, it must be clarified 
whether attemptg are being made not 
to use the indigenous naphtha in the 
production o£ fertiliser in our country 
and to allow the liquid ammonia to 
be imported from other countries in 
the manufacture of fertiliser. I hope 
this is not correct and the hon. Minis
ter will clarify it.

Lastly, the other day, Dr. Lohia was 
giving a good conduct certificate to 
the Swatantra led  Government  of 
Orissa. I would be doing injustice to 
my people if I do not refer to it— I 
hope Mr. Piloo Mody will bear with, 
me—and I may tell him that it w«i 
the first State Government that came 
out openly to condemn gherao by wor
kers and it was the first State Govern
ment that banned gherao in Orissa.

It is the same Government which is 
now the victim of another type  of 
gheraos—the gheraos by private indus
trialists. You will be surprised to konw 
that attempts are made to sell out 
almost all the industries which were 
set up by the State-owned corpora
tions. I do not know; the hon. Minister 
can enlighten us whether any State 
Government can give up the industrial 
policy of the country and can sell out 
the State-owned corporations or indus
tries or cement factories slowly to the 
private industrialists. I hope the hon. 
Finance Minister or the Government 
will have further information on this 
point.

Then, there were two firings on the 
workers and a wanton attack on stu
dents. 105 students were arrested. There 
have also been reports of starvation 
deaths and  retrenchments from the 
State. I do not know how Dr. Lohia 
has given a good conduct certificate.
I think, he must go there and study 
all these.  Because he knows how to 
study things, he must go there and 
study the things, and then given his 
opinions.

Mr. Chairman:  Mr. Amin,

Shri Ishaq Sambhali rose—

Shri Vaaodevan Nair  (PeermadeV. 
The Deputy-Speaker had promised to- 
call him



Mr. Chairman; 1 am carrying out 
his promise prioritywise.

Shri Vasudevan Nair: He says one 
thing to us and another thing to you. 
I do not like this kind of behavioui.

Shri R. K. Amla  (Dhandhukaj:
rise to make a few specific comments 
on the budget, but before that I would 
like to refer to the comments made by 
the two members of the Congress Party 
in regard to the ideologies of the Sw<i_ 
tantra Party. One lady  member and 
Mr Asoka Mehta, who spoke yester
day made remarks about the ideolo
gies of the Swatantra Party. The lady 
Member said that the Swatantra Party 
was against any Plan, they do  not 
like the Steel plant, they are not pro
gressive and they are reactionaries. Let 
me tell her, like a Littie Red Riding 
Hood, she cried ‘wolf’.  But we have 
heard such crie- for so many  times 
that we aie used to it. But for her 
information let me say that we are 
not against the Plan as such; the mar
ket mechanism, itself is a systematic 
way of allocation of resources  We 
want a plan which creates the climate 
for ftiowth; \\v do not want a plan 
which fixes {he targets and which is s 
Russian type of plan; we want a plan 
whuh creates the climate for growth 
fcnd if that sort of plan is pul forth 
b> the Finance Minister,  assuio the 
lady Member that we will =uppoit that 
plan whoteheaitediy

Coming to the remarks made by my 
hon. friend, Mr. Asoka Mehta—his re
marks were very caustic When such 
remarks come from a man like him, I 
feel very much

As regards the  recitation of the 
principles of planning and the techni
que of planning which he gave like 
a lecture yesteiday. it just reminded 
me of a college boy reading an essay 
before his Professor. I had given up 
hearing that sort of thing for the last 
six or seven months, but he has now 
reminded me again of that. He has 
in fact told us what is written In *.he 
Third Plan and the Fourth Plan. But 
"that is not imporant. "He referred to
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the Swatantra Party as one, having 
shibboleths and obsolete ideas and Ae 
seems to have done this on the basis 
that the ideas supported by the Swa
tantra Party say, free enterprise and 
things like that, were prevalent in the 
19th Century and the Russian way uf 
planning is in the 20th Century and 
that is why he is modern, progressive, 
while others are obsolete, orthodox, 
old-fashioned I can say that gheraos 
are the recent techniques and  the 
Communist Party is supporting ghe
raos but he does not, Does it mean 
that he is reactionary and they are 
progressive?

Let me remind him of the economic 
hi.siory. All that we hear of the policy 
which he adopts now were prevalent 
in  the Kith and 17 Centuries  They 
wei u known as Mercantilist policies It 
was the 19th Century which was con
sidered to be progressive. Can I des
cribe him as leactionary and ourselves 
as progressive7 When we put forth a 
particular policy we are just putting 
the logic, the principles, of our policy. 
Do not sa> that they were prevalent 
01 not prevalent in the earlier Cen
times You should accept the logic of 
it 01 as sail it.

Then, there was a reference to con
tradictions I need not say that 'he 
I'lintiadictions arc found in the Con
gress Party itself You just notice the 
various speeches made by the Congress 
Members, some supporting socialisation 
or nationalisation of  banking, and 
others opposing it, some saying that 
the zonal system be got rid of and 
others supporting it. Even in regard 
to the taxes, they accept them. Be
cause of compulsion  that  my hon. 
fi lends opposite are supporting  the 
Finance Minister If you open their 
hearts or if they are told to 'put their 
hands on their heart and then  say’, 
probably most of them  will speak 
against the taxes. They are cheating 
themselves  and they  are  showing 
double teeth like an elephant, which 
is the practice in the Congress Party.

But let me come to the budget pro
per. So many Members hare made a

General Dis 4698JUNE 13, 1967
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generai comment. I shall only charac
terise the budget by saying that the 
Finance Minister has started with  u 
tiumpet but just ended with a whim
per. We find this "starting with  a 
trumpet and ending with a whimper” 
on both the aspects in so far as the 
•economic diagnosis is concerned nnd 
also in so far as the economic prescrip
tion is concerned.

Let me take the economic diagnosis 
fiist It is very important. Shri Asoka 
Mehta also said that it is very impoi- 
tant  He said yesterday that no one 
had started the discussion on a diag
nose But yesterday, if he had heard 
the speech of Shri Humavun Kabir he 
would have found that Shri Humayun 
Kabir had in fact done just that. Even 
the speech of Shri J B Kripalani was 
nothing but a review of the economic 
situation since 1947

I come now to the two aberrations 
111 the economic diagnosis presented 
by the Finance  Minister. So many
people have praised it But I do not 
•want to praise it because these aber- 
lations are very important One was 
icgaiding agricultural production and 
the iood subsidy He has put the blame 
<in tne monsoons The monsoon may be 
partly responsible for creating troublis 
in the food situation in this country. 
But is that entirely sg > Has he addres
sed himself to the question that 10 
what extent his own policy followed s,o 
far has been responsible foi curtailing 
the production even in the short run, 
what to talk of in the long run? Wh it 
ever policy and whatever situation we 
are facing today are there because of 
our own creation.  He says that we 
have put the zonal restrictions, we 
have also introduced rationing and we 
have introduced State  trading and 
other things on the recommendations 
«f the Agricultural Prices Commission. 
But if he refers to the recommenda
tions of the Agricultural Prices Com- 
tnission, he would find that they were 
like a jig-saw puzzle. They started 
•with the national food budget. If you 
want to have a national food budget, 
you must have the zonal system; then 
you must have procurement levy, you 
must have rationing and you must have

State trading in foodgrains and so on. 
This was like a jig-saw puzzle the 
one depending on the other. But what 
did Government do? They said ‘Heads
I win, and tails you lose’. They did not 
introduce the na1ional food budget, 
but they introduced the rest of the 
things The rest of  the things were 
dependent  on  the  framing  of 
the national food  budget,  but the 
national  food  budget  was  taken 
out  and  only  the  rest  of  ihe 
things  were  introduced,  and  that 
is, why we are facing the confusion 
today I would point out that what
ever policy  Government follows  it 
should be such that it should  not 
come in the way of encouragement for 
increasing production in this country 
even in the shoit run  But whatever 
policy they are following now has 
resulted in reducing production even 
in the short run; then because of acar- 
Lity, they tighten up their distribution 
policy, and because they tighten  up 
th«ir distribution policy the produc
tion  goes  down  further,  and be
cause  the  production  goes  down 
further.  the  greatei  degree  of 
scarcity is created, and  again they 
tighten their distribution policy; thus, 
they are caught in the whirlwind of 
the vicious circle, and then ultimately 
the results of the policy came out to 
be disastrous If their economic diag
nosis would have mentioned this, they 
would have mentioned al̂0 the correct 
prescription or the right prescription 
for it.

The second thing is about export 
p; emotion Between Shri Asoka Mehta 
and the Finance Minister, a contradic
tion exists Shri Asoka Mehta thinks 
that devaluation has been successful, 
while the Finance Minister thinks that 
it has not been successful. But both 
forget one thiny namely that it is be
cause t'f t ieir mistakes that devalua
tion has not beeT successful.  Their 
economic diagnosis ought to have men
tioned this. What were those mistakt*;? 
They ought to have known, when they 
adopted devaluation as a policy, that 
devaluation was a policy which adop
ted the market mechanism and which 
adopted the price mechanism, which
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meant that from now onwards, the 
people in Delhi would not take the 
decision about our exports and im
ports, but it was the market or it was 
the price m chanism  which would 
take the denbion as to which things 
should be iirporled and which things 
should be exported. It is a change of 
an entire sys em of medicine for deal
ing with our economic ilia.

Formerly, you were dealing1 with 
the ayurvedi • medicine or say allopa
thic medicine You have now accepted 
the homoepnthic system for dealing 
with economic ills. Once you change 
the system, you must also deal with 
all your ills through that system. You 
changed to the price mechanism and 
the market mechanism; later  you 

started talking about controls, about 
levies, about rationing, about fixing 
prices and all other things.  You are 
now dealing with all the economic ills 
through ayurveda, homoeopathy and 
allopathy, with the  result that  you 
have created  more  confusion  than 
before.

After devaluation, you should have 
gone the whole hog with it without 
imposing taxes on export, without im
posing taxes on imports. You should 
not have increased the total supply 
of money.  You should have adopted 
the same system of medicine for treat
ing  these ills.  If you  adopt the 
homeopathic  medicine  for  treating 
fever at 102 degrees, in the initial 
period the  temperature  goes up to 
105 degrees  only  to  come  down 
to 98  degrees  later  on.  This  is 
the medicine of the price mechanism 
and the market mechanism as against 
the decision of people sitting in Delhi. 
Through devaluation adjustment takes 
place in the economic body of  the 
country; initially hardships  increase 
and the fever is brought down  and 
normalcy is restored only  later on. 
You must have patience to put up with 
the fever for some time.  Later  the 
fever would have come down to nor
malcy, that is. 96. That Is what was 
required of you.

Without understanding the techni
que of devaluation, you have adopted 
it, with the result that we And contra
dictions in the Cabinet itself. He was 
talking about contradictions  in  the 
Opposition.  The contradiction lies in 
you, I mean the Government.

Now, let me come to the economic 
diagnosis. After two aberrations, there 
is a third thing which is missing. That 
is bird’s-eye-view of our economy. If 
anyone from  plane of  Mars  were 
to take a round of the earth and see 
the economy of our country, he would 
certainly see that the Indian economy 
is  a  rump  economy,  organised 
and disorganised, urban and rural, a 
highly intelligent class and illiterate 
ones, concentration of all economic po
wer and wealth in a few hands, the 
rest of the economy emaciated, having 
nothing to support,  primitive  indi
genous. This is the picture he would 
get. If you look at our economy, you 
Will find that hardly 10 cities in India 
get the entire industrial development. 
If you see tangible capital formation 
in our country, you will find that 80 
per cent of it takes place in 10 cities; 
the rest of the  country  is starved. 
Even if you take the so-called essen
tial commodities like cement, and 
and steel, what are the end-uses of 
them.  The end-uses are for the pro
duction of luxurious commodities, not 
for the essential purposes.

The production of cement has in
creased by about four times during the 
period of planning.  But what for is 
the cement being used? Is it used for 
the construction of wells?  Is it used 
for repairs to rural housing? Or is it 
used m Delhi, Bombay, Calcutta and 
Madras? About 50 per cent of  the
cement produced is being used  in
big cities while the rest of the country 

U just starved of it

This is the type of total picture of 
our rump economy we have if we take 
a blrtfs-eye-view of the economy, and 
if the Finance Minister in his econo
mic diagnosis had presented this pic

ture, the prescription would ha*» 
quite different
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me to the economic prescription 
which the Finance Minister has giv

en, He has suggested certain changes 
In the tar structure. Only one thing I 
would like to congratulate  him on. 
That ij for seeing the light and not 
for following the light.  He has seen 
very clearly that he cannot increase 
the direct taxes.  He has seen very 
clearly that a competitive economy is 
necessary  for  the  efficient  use 
•of  our  resources.  He  has also 
seen very clearly that unless and un
til monetary stability is obtained, no 
economic stability can be ensured too. 
He has thus seen clearly  all these 
things, but because of the circumstan
ces, the Finance Minister cannot fol
low his own light.  It  requires a 
radical approach to our problem. This 
budget is not going to revive your 
share market,  this budget is not 
going to revive or increase the saving 
of the people, this budget is not go
ing to divert your saving to the maxi
mum use, this budget is not going to 
stop the capital consumption which is 
taking place in our  country  today. 
On all these fronts it is just like tink
ering with it, it is just like dealing 
with the problem in a very, very small 
way, not up to the requirements of 

the situation.

But he would ask me: “If you were 
in my place, what will you do? How 
will you stimulate the share market? 
What will you do to bring stability in 
the monetary market? How will you 
act in order to distribute the burden 
which is necessary to be put?” I will 
be failing in my duty if I do not offer 
constructive suggestions to be follow
ed by the Finance Minister. I would 
say: at once remove the corporation 
tax.  Probably the Finance Minister 
will get startled. Re will say he  is 
not prepared to lose Rs. 960 crores. 
But I ask him: what is a corporation 
except a legal entity?  Who are the 
owners of the income and capital of 
rorporation?  All individual  Share
holder*.  When you Impose  5 per 
cent, tax on the corporation, if I am 
"* shareholder of the  corporation

afid am lust paying  S per cent ot 
my  income  by  way  of  income- 
tax—as an owner of  the income of 
Corporation I would have paid only 5 
per cent—but at present you ask me to 
pay 50 or 55 per cent because of the 
corporation tax.  It gives advantage 
to the rich. Take the rich shareholder 
who may have been obliged to pay 
85 per cent by way of income-tax. 
He is the owner of that corporation to 
the extent he holds the shares. Had he 
got that income he would have paid 
85 per cent. As corporation tax he pays 
only 55 per cent.  It is no incentive 
to me to invest in the corporation. It 
is all incentives to the rich man to 
invest in the corporation.  He wants 
to hide, his income, and get his  in
come by way of capital either in the 
form of reserve and the reserve be
ing distributed  by way  of bonus 
shares or by way of appreciation of 
value.  He does not want the income 
by way of dividends.  He ploughs it 
back, and after ploughing it back, he 
takes it by way of reserve and bonus 
share.

If corporation tax is abolished, the 
entire income 0r 70 or 75 per cent of 
profits is  obliged to be  distributed. 
It goes to the individual shareholders. 
You take the income-tax from  the 
individuals according to their income. 
Your Rs. 350 crores will come  back, 
at the same time  it will revive the 
share market. It will allow individu
als to have  their  saving  Invested 
where they think the maximum retu
rns will come. Today they are  not 
free to invest their  savings where 
the maximum returns  are available. 
If you abolish the corporation tax and 
divide the income among all  the 
individual shareholders and then tax 
them, probably it will give an oppor
tunity to every investor to save accord

ing to his own convenience, and in
vest where he finds the maximum re
turn. If this is done,, I am sure you 
will not lose Rs. 350 crores; you will 
have all the advantages of increasing 
the saving and diverting the saving to 

useful purposes.
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[Shri R. K.. Amin) 
My second sugeestion is this. You 

are giving incentive for increasing sa-
ving. Look at your budgets of the 
last ten years. You said first that 
national certificates would be exem-
pled. ln the second year you encou-
raged small savings, in the third year 
C.T.D. scheme was introduced and the 
fou rth time you introJuced compul-
sory <lepos1t and gave incentive, the 
fifth rnnc a nnual dcpo~it scheme, and 
tncn unit trust later on. What did 
th.: people do~ They did not mitke any 
ne< saving. they shifted fro m one 
type of :-a• in!{ to anothc1 in order to 
takt> advantage of such incentives. 
When I make a contribution to insur· 
an<'e or provident fu nd or small sav· 
ing or government Joan, I am contri-
buting to public coffers. Why don't 
you say a m:1 •1 h;n·; '1R a particular 
income must give a particular share 
of the in<'<imE' to the Government coff. 
ers and thf'S(' are the avenues by 
which everyborl: can make his contrl· 
bul!on to \hr Gov<'rnment coffers. 
Leav(! 1L to tlw in<lividuab when to 
invest. the government should bother 
about the next addition. 

Mr. Chairman: You must conclude 
now. 

Shri R. K. Amin: Before I sit down. 
l would like to say something about 
th~ monetary stability. The ~inan~ 
Minister is wrong in thinkinjl that he 
h<is balanced his ·budget. His deficit 
is not Rs. 135 crores as some Members 
said. His deficit is of Rs. 150 crores. 
i.e , the PL 480 loans and not P.L. 480 
dP.posits. La··t year, when Mr. Chau-
<lhuri presented the Budget. he -;aid 
he had balanced it and he Promised 
that he would continue to balance the 
budgE>I . 1ntimately we had a deificit 
ot about R~. 325 crores. Similar-
ly, in;oit~ of whatever the Finance 
Minister may c:av. when w:? meet next 
year. we may fincl ourselves in a great· 
er deftclt. Th!rdly, our Finance MJ. 
nister aaid on 5th of June that from 
now onwards there would not be 
any increase in the monev supply. Yet 
vou wlll flnd that the money supply 
has increased at the rate of ten per· 

cent. Th-ough he pvea a promise, he 
is helpless. We muei evolve a •Y•· 
tem by which Hie Finance Min.later 
could not increase the money •UIPPIY 
even if he wants and that is by way 
of fixing the ftduciary issue for the 
Reserve Bank. We must say: from 
now onwords, not more than thrl!e 
per cent rise in the supply of m.:mey~ 
that is the fiduciary issue beyond 
which he cannot g0 without Parlia-
ment's approval; if he wants to ex-
ceed that limit. he must come to 
Parliament and ask for its approval. 
People will then have confidence that 
stability is bein~ ensured and that 
pnces will not ris<' and there will not 
b(• c xpectat ion of rising p1 ices. Ho-
n1 dmg will not tak(' place and de· 
hoarding will start. Monetary stabi-
lity nnd pr1c<'s Mability will be achie-
ved. 

Mr Chairman: I have already giv· 
"n the hon. Member more than his 
time; he must wind up now. 

R. K. Amin: There will even b& 
reduction in the pric~ of essential 
commodities. I want to say some-
thing about the taxation proposals. 
The tax on handlo.-,ms comes to about 
Rs. 2 per Dhoti. The handlooms are-
there only to act against the mono-
poly of thl' textile mill!I ... 

The Deputy Prime Minister aa4 
Mlnl~er Of Finance. CShri Morar!l 
Desai): Handlooms or power lootn3? 

Shrl R. K. Amin: I be~ vou pardon. 
Powerloom5. Secondly, he has in-
troduced a nl!w system of deducting 
tax is at the source in regard to ln-
tere!l l. commission and otherthings. 
If he had only visitE>d the share mar-
kets and the 11hr.'.>ITS in Ahmedabad or 
Bombay and sit down for a while. he-
would see what sort of difficulties a 
small busine&~ man has to undergo 
for silly little things and then i>erhap~ 
he will revise his views about some 
of h is Impositions. I refer to his tax-
ation proposals on tea and coffee and' 
other things. He has not explored 
fully the avenues of consumption 
goods used by the upper class such as 
refri-cerators, atr-oondltionen, cos-
metics and thinP like that. Attn-
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doing that, if he had come to tea and 
coffee, I would  have no  objection. 
He has not done that and that is why 
I object to these taxes.  Sir, I have 
done.

Shri Baltar All Mina: (Secundera
bad): When we examine the budget, 
we have to take into consideration the 

conditions under which the Finance 
Minister had to frame his budget, *h« 
ecnomic and political enviornments in 
this country  which are in a critical 
stage.  Everyone  knows  about  the 
drought and the famine and the two 
wars.  In addition to that, there is 
the new  phenomenon  of gheraos. 
As a trade union light, it may be de
fended but at, far as production, tax 
collection and national economy  so, 
it is disadvantageous to the country. 
Apart from that we find ourselves m 
such a huge international debts when 
we are trying to get a moratorium to 
get some relief.

II  is the same case in the States also. 
The State’s liabilities are so high They 
are also seeking, and actually begging 
the  Finance  Minister to give them 
some time, some breathing space, so 
that they can adjust their finances On 
the other side, we have got the Plan
ning Commission. All the  brains 

have drained into the Cabinet and X 
think it is only Shri Tarlok Singh who 
is left in the pipeline. Not  only 
that.  That Finance Minister  has 
also the  evil effects of  devaluation 
and higher  pnces to face.  Under 
these conditions, he has  produced * 
budget whose reaction,  when com

pared to the reaction of the previous 
budgets when  we were more pros
perous and when we had more capa
city to pay and also to endure,  is I 
think, entirely favourable.  That it
self is a credit to the Finance Minis
ter’s achievements.

They say it is a status-quo budget, 
an anti-people’s budget; you can coin 
any amount of names and phrases, but 
you cannot deny that it has checked 
the decline. We were going downhill 
and there has been a check, and we 
have turned round the corner.  That 
itself is an advance.  When an army

is running away, when it stops and 
turns round with the gun in hand, 
that itself is an advance, and we have 
reached that position today, that is 
the changed the position which has 
been created by this budget.

About the rise in prices and  the 
recession, our Finance Minister has 
promised that he would try to arrest 
this increase.  How far he will suc
ceed, it is for the future to judge. 
About the taxation proposals, I sub
mit that he has tried to see that as 
far as possible the tax burden does 
not fall on the villace sector.  There 
is much talk about the common man. 
It is very difficult to find who is the 
common man, but by selecting items 
like tobacco, cigars and cigarettes and 
leaving out besides, the Finance Min
ister has at least helped 70 per cent 
of the population in  this  country. 
Similarly about the shoes. He has not 
taxed chappals and hand-made shoes. 
That way also the whole village sec
tor which is really 70 per cent of the 
population, has been given relief So, 
it is not a burden on the poor There 
is no system of taxation which can be 
devised and in some way or the other 
will nol affect the poor man. He must 
be a jugglar who can produce such a 
budget, but within limits, he has help
ed the poor man.
There has been criticism about no 

tax on liquor.  There is a growing 
debate in the country whether there 
should be prohibition or not.  The 
State  Governments  have  changed. 
Their policies  are  changing.  They 
should be given time to adjust to the 
situation before you come with a tax 
and  make  them  feel that you are 
really hostile and you do not  give 
them an  opportunity to make their 
case  Apart from  that, I think our 
Finance  Minister is a little allergic 
about this question of liquor and pro
hibition.  There has been a propa
ganda going on, with which I think 
Mr. Jagjivan Ram also is associated:

’TtJ STTT JTp't S<T,

T>?t

That is the poor man’s fate! No food' 
and no drink.
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Shrl Manobann: What is the mean
ing?

Shrl Bakar All Mina: That one do

es not give us food and the other do
es not let us drink!

Even Omar Khayyam was for prohibi
tion. There is his famous line:
“I wonder what the Vitner buys 
Half precious a thing to' what he 
sells”.

He also vvanted to close these wine 
shops.

While on taxation, I want to make 
one request to the Finance Minister 
and that is for the middle-classes with 
fixed incomes. Their taxes are collect
ed at the source.  They are the only 
section of society who  are honestly 
paying  their taxes.  They are  the 
people most affected by the rise  in 
prices and change in taxation structure. 
They do not evade paying taxes. This 
particular sector has had the exemp
tion limit of nearly Rs. 4,000 before 
the war. The same limit exists even 
today. It is not fair. When the value 
•of the rupee has fallen, at least some 
relief should be given to this sector 
by raising the limit to Rs. 6,000  Not 
only you collect their taxes m ad
vance at the source, but you collect 
more than what is due, because you 
will be getting interest on the ad
vance payments.  Therefore, I plead 
that this limit should be raised to 
Rs. 8,000.

Mr. Masani  always  repeats  the 
theory that if you reduce taxes, there 
will be more industrial and economic 
activity.  He always quotes Kennedy 
saying that by reducing taxes,  he 
really helped the  economy of  the 
American  society.  But Mr.  Masani 
forgets that be ig talking about an 
affluent society. The volume of turn
over is so large that the  collection 
will be more if there is some reduc
tion in the taxes than what could be 
got by higher taxation.  The same 
thing happens in big business houses 
who have annual sales.  They reduce 
their rate of profit, but the total turn
over is so much that they get more 
that way.  But if you ask an ordi- 
*nary panwala to do that, he would

be ruined. Conditions in America are 
different from  conditions  in India. 
That is an affluent society. This is a 
poor country.  What stimulates the 
topless does not stimulate the jobless. 
Therefore, this argument is only aca
demic.

Mr. Dandeker says this i$ not a 
balanced budget at all. There is the 
PL 480 funds being used and there is 
a deficit of Rs. 135 crores in the 
budget. Another hon. member oppo
site revised this  figure to  Rs. 150 
crores.  That means, if you want a 
balanced budget,  you should  have 
more taxation. There is a contradic
tion there. They say, it is not a bal
anced budget; it  is really a  deficit 
budget; still, they do not want more 
taxation. It is difficult lor me to Bee 
how these two can be reconciled.

There has been a hue and cry from 
everybody that there should be a cut 
in expenditure on administration.  It 
is true that the number of gazetted 
officers has gone up from 20,000 to
35,000 and the number of non-gazetted 
people has gone up from 21 lakhs to 
30 lakhs.  There is a huge expendi
ture; it is true.  But when you ask 
the Finance Minister to cut down ad
ministrative expenditure you  should 
not forget that the Government  is 
the biggest employer and no cut is 
possible unles there is .retrenchment. 
How can you, on the one side, when 
the cost of living goes up, agitate for 
dearness allowance and, on the other 
side, ask for a cut in the administra
tive expenditure.  A cut in the ad
ministrative expenditure  means get
ting rid of the people already employ
ed.  What are these people to do? 
Are they to starve? On the one side 
you ask for dearness allowance and, 
on the other, you want a certain sec
tion of the people to starve.  There 
is a human problem involved—they 
might say for propaganda purposes— 
and no government, to whatever party 
it may belong, can  actually bring 
about a radical change or reduction 
in the administrative expenditure. You 
can say that it should be soon effi
cient, it Should show better perform
ance, but cutting down numbers to



much more dllftcult. lnltead of that, 
It la far more equitable to suaeet that 
there should be a ftve per c.nt cut in 
•larles all round, from the Prime 
Minister down to the ordinary clerk. 
Theioe should be a five per cent cut 
in the pay of everybody. That will 
result m some eaving. One can 
understand that. Let all bear the 
burden. But talking loosely about 
cutting down administrative expendi-
ture will lead us nowhere. 

15.57 hrs. 

LMR. DEPtlTV·Srt.AKER in the Chair] 

Some people suggest that privy 
purses should be aboli-shed or that 
we should stop paying privy purses. 
You will be making the most serious 
blunder if you listen to this advjce. 
After all, what J"I a privy purse? lt 
is an agreement made by our leaders 
and by thlS government with lhe 
prince,, that 1f they surrender th"ir 
right c,ver their territory and merge 
with lh<' Indian Union they will be 
getting a certain amount of money 
wruch gradually will be reduced gene-
ration after generation. They have 
completed their part of the con-
tract. Now this country is a big uni-
fied country under a central a:lm:nis-
tration. It is a very very big gain 
for a very very small price. What 
are you paying? The highe3t yvu 
are paying. to the Nizam of Hyder-
abad, is now-it was Rs. 50 lakhs and 
now it has been reduced-to Rs. 20 
lakhs, and in another 1eneration it 
will be reduced to Rs. 10 Jakhs. Thia 
is the hiihest that you are paying. 
What they are su1gesting ls, that the 
hanow- ot thie rc>unh-y does not ma•-
ter, the word of this country does not 
matte!', just becauR the princes arc 
there, they have won some elections 
and so on thell', privy punes .dlould 
be cut. Th9" would also be an inter· 
natianal reaction to UU.. People 
wawd say that the word ot thts «ov-
ttl'DIDltnt is not of much value. You 
allO\tlll rmtalber aMt atUl this ques-
Uf lJ. f) r · T\.-11 

tion may be rerived. Kashmir fa :.tm 
on the aaenda of ·the United Nationa. 
The question of Hyderabad k resolv· 
ed as far .. we are concerned, but it 
is shelved as far as United Natioru; i!I 
concerned. Today there ls a think-
ing amonist some ot the we.tern 
powers that monarchies are more re-
liable. they can be more relied on, 
than Republics, that they can rely on 
King Hussain of Jordan, King Faisal 
of Saudi Arabia, the Shah of Iran and 
so on. Similarly, one day you may 
ftnd the western powers putting up 
the present Nizam of Hyderabad a11 
the Sultan of Turkey or the Khalifa 
of the Mussalmani>. It is not mere 
speculation; it is possible. From 
where did the Japane.::e get the k ing 
to rule Manchuria? After the First 
World War they hunted him out and 
made him the king. Th<·refor<', I am 
very much against the talk of 3ny cut 
in the privy purses. 

16 hrs. 

But what about the other privileges 
that they have? Why should they 
have a special place in our r.ociety? 
For example, you cannot sue a J)l'.ince. 
Why should any prince or any Maha-
raja have a greater right than myset!? 
I! I have some complaints against a 
prince, why should I not be allowed 
to go to the court" Why M it neces-
sary that I should take the permis-
sion of the Government of India? J 
am also as good a c1t1zen as hP. is. 
You are curtailing my right by giving 
him that privilege. Today the Nizam 
of Hyderabad ~ays that he has not 
got the money enough to pay hi.'I eer• 
vants. So. he is retrenching 12,000 
poor people who are getting a pit-
tance of Rs. 15 or 51>. He says he has 
no money. He has six palaces J~·ing 
vacant, he is building another palace 
and he says he has no money. It I 
wrong that these 12.,000 pool' people, 
who have served the Nizam for 20 
years or more should be thrown out 
o!. their eq>loyment. They cannot 
10 to a court beeause the Go"8f'mnent 
·of India comes in the waJ, WhJ 
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should these poor people be denied 
the right to go to a court and fight? 
They have served for 20 years and 
they must get gratuity and pension; 
they must have that right. When an 
ordinary factory is closed down, you 
take over the liabilities and run the 
factory Why don’t you take over the 
liabilities of the Nizam'* If he cannot 
run the establishment, you should run 
the concern. That is a point worth 
examining.

In the matter of taxes also they are 
given favoured treatment in the case 
of wealth tax  and estate duty,  As 
soon as some poor man dies all the 
machinery of the finance department 
rush to find out how much he  has 
left behind so that they can collect 
the taxes as soon as possible.  But, 
in the case of princes, months pass 
and nobody comes to make enquiries. 
I ask the Finance Minister: how much 
has been collected from the State of 
Gwalior? What is the reason for this 
delay? What does he know about the 
wealth of the present Nizam? Has he 
examined it? They have given a list 
to the State Department years ago. 
Has he examined whether it is the 
same list now?  If there is anything 
more what legal process will you fol
low to find out that they are not evad
ing taxes?  This should be  looked 
into.

If I fall ill and I want treatment 
abroad or if I want to send my child 
for education abroad, I get no foreign 
exchange. But these rajas' and maha- 
ranis stay in foreign  countries  for 
months together, 6 , to 9 months  a 
year.  How do they get foreign ex
change for that?

Shrl TTmanath (Pudukkotai): Min
isters’ sons also.

Shrl Bakar All Mina; Is there not a 
transfer of jewellery and other wealth 
from this country to foreign countries? 
I assure you that quite a lot of diffi
culties about foreign exchange were 
created by the transfer of quite  a 
large amount of wealth by the prin
ces from Indu to abroad, u 70a w»nt

to build a factory, you requisition my 
land and pay me some compensation. 
When the country wants gold, why 
should the gold and  riches of the 
rajas not be requisitioned?  Wo will 
pay them back after 20 years. If you 
have the right to acquire a poor man’s 
land, which he has inherited from his 
forefathes and hag  been cultivating 
for years for his livelihoodi why could 
you not acquire the gold, silver and 
the jewellery of the princes when you 
ar badly  in need  of them?  Why 
should there be this difference?

I will take one or two minutes and 
I will close my speech. We are pass
ing through a grave crisis.  I would 
like to say to the Finance Minister 
that it does not matter what the bu- 
get is, because the budget alone will 
never solve our problems.  There is 
the question of food. We are import
ing about 10  million tons of  food- 
grains; I hope I am right about the 
figure.  How  is it that  Vietnam, a 
small country where the  crops are 
being burnt by napalm bombs  and 
others, can survive without PL 480 
funds when India cannot? When India 
and China were on par, so far as elec
tric power was concemedi some years 
back, how is it that today, as far as 
reports go,  the electric  power  of 
China is 10 times that of India?

How is it that in industry whereas 
in 1948 we were far, far superior to 
China, today they are exporting tanks 
and planes to other countries?  They 
are helping Vietnam and other coun
tries.  How is this to be explained? 
They are getting no aid from abroad. 
They have no foreign debts. We get 
all this and we are left nowhere.

As far as implementation goes, there 
have been so many commissions—the 

Monopolies Commission, the  Hazari 
Commission and so on and so forth. 
There is one little story that I heard 
which is worth listening to specially 
about the Hazari Report, There wa» 
a suggestion to go to the moon «nd 
volunteers were called. Than a selec
tion board was formed. An Soglish 

man came and volunteered. He
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"I -.ant Ra. I lakh becau.e t want to 
provide fOr my family.'' A Frenehman 
aald. ''I want Rs. 2 lakhe because I 
must have a rood time before I go 
aod I want to provlde Ra. 1 lakh for 
myself and Rs 1 lakh for my tamlty." 
A third man who volunteered was a 
M.arwa.ri. He said. "I want Rs. 3 
la.kha-Ra. 1 lalch for the Selection 
Board; Ra. 1 lakh for myseU and R.s. 
1 lakh for the penon who wlll take 
my place to 10 to the moon.'• So, the 
Hazari Report, I think. comes under 
that category. When I talk of the 
Marwui, I do not mean the Marwarl 
community just aa by En1liahman I 
do not mean every Enll(lisbman. 

How have these countries advanced 
faster? One patent thfn1 is clear that 
here the rlch are getting Ticher and 
poor are becomin1 poorer. Not only 
that, all the developing countries are 
1ettlng poorer and poorer and the 
developed countries are gettin1 richer 
and richer. If we want to progress and 
build a society f<Yr which we can be 
proud, we have to stir the idealism ln 
this country and make the country feel 
that it is a national problem. We 
should all work together and sutfe<r 
together. It is only by creatlni that 
Idealism that Gandhiji kindled, ft is 
only through that, that we can per-
form miracles •nd become a bl1 coun-
try in the world. 
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.,, ~ """""' : # qt '!"-
~ E f-.¢~f1n~~llif, 
~ ~ ~ ifW -m it; f~ ~lITT: 

i itt int otm m ~ "'l w 
j I ~ fqra ~ ~ f~ "qn: ~ flfi 
~it;~ 'a{ ...t ~ q ~q1qzqa 
f'"'1', ~lfilf ~ q qpn, ~) ~~ 
fnt ~ fir;~~~fw~ 
ttflfi~q~~fll~ ~· 
1pT "-t ~ t flfi ~ q: ~ "~T I 
ii«~~~ flfi~t~t~ 
•~mrr~• 
Sbrl Babr AU Mina: The hon. 

Member 1.s tryl.ng to enunciate a. 
general pr111c1ple from an indiv1dual 
cue. But is lt not a fact that a circU· 
lar was sent exactly m the opposite 
way from the Government of India to 
the Stat~ asking them how many 
members belonging to the minority 
communities were appointed so that 
they could watch whether there was 
any discrimination going on? And 
yet my hon. friend comes forward 
with just one example, and then tries 
to ,enerali.se from it. 1 may tell him 
that the circular was sent as 1 have 
pointed out JUSt aow and not m the 
manner that the hon. Member has 
suggested. 

""~~ ~t: ~ t. 
q.t.-~ q('1{4'\=f ~If;) ~ 

qt 
Mr. DePat1·SllUker: If the hon. 

Member tries to generalise from just 
one matance without verlflcataon, that 
would be wrong, · 

Shrl Raftdhlr SlaP (Rohtak) : Let 
him not spoil his speech by this. 

Mr. Depat7-Spealter: The hon. 
Member may refrain from making 
1ny further reference to tbla aspect. 

'Shrl blwr Sunbba.11: Ytt, I would 
tar<>ve It. 

"' • ~~~mr ff; .m~ 
~ f, fffT1fi t I ~ qf ~At 
~ r.- rm 'li)f Wit """ q 

wim m rm R; ~ .n. t1' 
flfi ~in~ m9' ~flfi~ 
~· ~ ~t flfi~~f
ftflfi~ t m m ~ tt1'i ~ 
~~);rm ~~-.. ~~ 

"""g ~ f~ ~ ~ ~ ~ i l 
tt ~~ ~ ~ t ~ ir ri lfi'm 
i I «~ wR WT( .q ri ir.\{'l'T j ~'f't 
~ t flfi ~ ~ m I It 1!~· 
ifATit~~j. sn«rt~~ ~ j, 
~ ~ ~~ ii' '"" ~ sm: ~inrr lfiitrT 
f~ ~ '(4' ~ in irn ~ m- fir. ~ 
m"'fim~)W~ I \If)~~~-~ 
~~ f~ ~I mf'li~(witl' 
~ ~)1ft ") ~ tft ~ ~Tift I 
~ ~ ~~ ") ~ 'lft" oAA" llfTf1l I 
m1f (t m1f ~ hr ~ '(<RT "-t 
~.~~~~-~ 
~. ~q~ ~ ~r~ 
twlf.f 1fT ~~~~)~I 

fnr ~ m~. ~ ~ lift 
~ ~ qyq1'>1 ~ ~ f~mon 
~ ! I ~ ;ft;w ifiT f~ ~ '3fTt1T 
~~ flli ~ qt If"{~) !lffJ ~ 
~ ~~ ~ m'f"(~~· 
~r~ tmqi: ~~i 
~qf ;:rqlf 'f>1 ~' q"( tlfff ~ 
q1lT 1 m 1r ff't ~ :Jl'T<tT t f3'> ~-

" fqf;:rqlf ~ ~ it ~ Wlnl{T ~ 
~ ~~ ~ 1fT ~ ~ •trr ~ i 
flfi f m 1J;ni:fiT ~ I ~ "1lT ~ 
~ ~ ~~ flfiq'J fir; q tw 
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lfl(T ~'fir; 458 ~ ~ 

t~'FT ~·· q~~~ 
fllilll'ITMt? ~ ~~~· 
~n~ qtr6' ~ -~ 
flPr ~ t• 



Mr. DelCJ·S~e.r: Nqw. Sbri 
Himataqka. 

"" ~ ;mrq" ( ~1) : lfi'lft 
~ 1ft ~r ~ "~'{ ~T~lt 
.:w q{t1r lffr .ft ll>1ft irrr~ii1rr ? . ... 
(~A) ...... . 

Mr, Depuly-Speaker: Order. order. 
Shri Sheo Narain: We represent Uie 

poorest secuon of the country and yet 
we are not 1iven a chance to 1peak on 
t.be budget. or:f ~ ~·tlfT !fit i{mlfT t . 
(11 Jf00 lfil 'fl1 ~~ I ~ I ffi ~ 
t~itiq:r? 

Mr. De.PUO-Speaker: rh~ hOn. 
Member wiH be i:l.! ttmg hlll o.,purtu· 
iuty. He may please resume his a.at 
now. 

Sbri Jllm&WiDCka (Godda); The 
l1on. 1''1nance MUl1-;<e1 hu made a cor-
1ect cvaluahq;i o! the economic ccindi· 
uons in the country caused by two 
very serious and unprecedented 
drou1hts durmg the last two yeau, 
n.se 1n prices, fall 1n exporLi and cer• 
t.iin other similar c.lUSes. The preseni 
pos1t1on is that whereas there has beeo 
ul.ftatlon of prices especially so far as 
food articles and other articles are con-
c.erned, there is recession so !ar as the 
demand for certain mdustri.al products 
is concerned, eapeclally bHVY mdus-
1ria1 goods. The bud1et propos.US that 
llave been put forward before the 
li owe aim at removin1 the disparity 
m the prices of agricultural commo-
dities where the greaiest riSe in prices 
has taken place, and the hon. Minister 
has therefore, provided sufficient fund.t 
for improvement Of agriculture. 
Most of our import.ant industries are 
also based on agricultural products. 
Therefore, the Finance Minister has 
ri1htly provided a 1uftlcient amount 
ot money to brine about improvements 
in agriculture. If that ls done, if we 
can increase our production, I th~nk 
the dilllculties the country is faci.nl 
will be ,olved to a iarae extent. 

l'or iDCl'eutn1 agricultural produc-
tion, 1t ii necesaarr that all the inputc 
req\&ired be provided to the :farmer. To 
thla en4, n.p. ahould be takan to in-
cr... .. dOducUon of. fU'1J.IMn ad 

better seeds and augmentation Of irri· 
~ation fac1hties. In addition. 1f necu· 
sary credit facilihea and other services 
should also be arran1ed for the culU-
vators. 

I feel that there is a iti!•t deal of 
scope for improvement of product.ion 
in the country. At present. there ia 
not much room for increasin1 the area 
under cultivauon. Therefore, steps 
h.ave to be taken towards mtena1ve 
cult1vahon. At present, the produc· 
tLOn per hectare in India of rice ii 
1446 lbs, whereas m the USA they 
produce 4,897 lbs, in the UAR 5,040 
lbs. and 1n Japan 4,951 lbs. Similar· 
ly for wheat, the per hectare produc-
tion in India is 898 lbs, in the USA it 
is 1809 lbs in West ~rmany it i• 
3,009 lbs. a~d in Fr1111ce 3,127 lbs. 
Therefore, if proper steps are taken 
to provide inputs in time, there is no 
reason why our country cannot be 
self-sufficient in a very am.all apace 
of time in this sphere. It abould not 
take more than two to three years to 
be self-sufficient for us. Even when 
the monsoon bas been bad, the pro-
duction last year waa about 74 znll· 
lion tonnes and this year it is about 
72 million tonnes. Each year the 
deficit has been about 15 million ton-
nes c0mpared to 1964-65, and if we 
calculate the price on an averqe at 
the rate Of Rs. 500 for a tonne, the 
country haa suffeTed a loes, due to 
shortfall in production, Of about 
Rs. 1500 crores so far as the food 
crops are concerned. Similarly there 
has been a fall in the producilon of 
cash crops. Therefore, the country has 
suffered and aggregate loss Of about 
Rs. 3,000 crores in two years on thl! 
head alone and that has broken our 
economy to such an extent that very 
important and bold steps have ,ot to 
be taken if we really want to revive 
the economy. 

Another factor 15 the increase in 
the price of fooderaina beca\lle of 
various restrictions, specially zonal 
restrictions. 

If you take into account the pro-
d11ct.ion of '12 million tonnee of food· 
sntna-I am ref.-rini ont1 to foOd-
ptna lea\'lnl out ~_ADA ._ 
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edible  crops—allowing  for a per 
capita consumption  ot 140 kg. per- 
man—this  much  quantity is  not 
necessary—, we require only 70 mil
lion tonnes of foodgrains to feed 50 
crores of people.
Mr.  Deputy-Speaker:  He  may
continue tomorrow. We have to take 

up the calling attention notice just 
now.

16.29 hr*.
CALLING ATTENTION  TO  MA
TERS OF URGENT PUBLIC IMPOR

TANCE—Contd.
(li) Detention of Indian Diplomats 

by China.

Shri  S. S.  Kothari  (Mandsaur):
I call the attention of the Minister of 
External Affairs to the following mat
ter of urgent public importance and 
request that he may -make a statement 
thereon:
Detention 0f Indian diplomats by 

China.
16M hrs.

(Mr. Speakeh in the Chairl
The Minister of  External Affairs 
(Shri M. C. Cbagla): The action of 
the Chinese  Government  in with
drawing lecogmtion of the diplomatic 
status of Shri K. Raghunath, Second 
Secretary in our Embassy in Peking 
and declaring that he will not  be 
allowed to leave China before  “the 
Chinese judicial organs take sanctions 
against his crimes” is a flagrant vio
lation of all known priciples of in
ternational law  and the  norms of 
civilised behaviour  among nations. 
The list of alleged spying activites of 
Shri Raghunath  prepared  by the 
Chinese Government is a tissue  of 
lies put together to defend  them
selves against the very  reasonable 
and moderately worded protest note 
which has been sent by our Embassy 
to the Chinese Foreign Office on June 
5th that is the day after the incident 
in which Shri Raghunath and  Shri 
Vijay were unreasonably detained in 
a ruined temple in the Western Hills 
of Peking.
The details of this incident as con

veyed to u* by our Embassy in Pek
ing am as follow*:

4725  Detention of

At 1-30 p.m. on  June 4th,  Shri 
Raghunath awl Shri  Vijay, Third 
Secretary in the Embassy were driv
ing towards the Western Hills area 
m Peking which is a  well-known 
beauty spot, and which is  open to 
foreigners.  On their way there they 
stopped for a moment near a ruined 
temple and proceeded to take photo
graphs of the temple.  Then  they 
were surrounded by some people who 
accused Raghunath of taking photo- 
graplis of a  military  installation 
which was allegedly situated near
by. In spite of Raghunath’s protesta
tion that he was merely photograph
ing the ruined temple, the  Chinese 
crowd forced the two diplomats to go 
to the nearby building  where after 
some delay the officer of the Security 
Bureau arnved under whose orders 
the camera and films were forcibly 
taken away and the absurd allega
tion immediately made that the de
velopment of the film has shown that 
Shri Raghunath had  photographed 
prohibited  objects.  Curiously 
enough, however, these so called pho
tographs were not shown to either of 
the diplomats. The Western Hills are 
not out of bounds to foreigners.  It 
is an area covered over with Budhist 
temples and has been one of the most 
popular tourist  resorts  within the 
reach of Peking. For the last 18 years 
diplomats of all  nationalities  have 
been allowed to go along the way and 
visit these spots and photograph the 
old temples.  There is nothing un
usual or extraordinary in the actions 
of Shri Raghunath and Shri Vijay.

In spite of repeated requests  the 
diplomats were allowed to telephone 
to the Embassy only at 5 p.m. when 
the Embassy officials tried to get in 
touch with the Foreign Office and the 
Security  Bureau.  They  were told 
that nothing could be done until the 
next day.  Two officers of the Em
bassy reached  the spot  at about 
9- p.m. and were not permitted to go 
into the building or see the diplomats 
and were asked to return Mnce it w*s 
claimed to be a prohibited area, even 
though it was oa the highway. IMaal-


